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HIGH COURT OF TRIPURA
AGARTALA

"°-F-11(14)-HC/2024/18827 Dated, Agartala, the a"' August, 2024

Advertisement No. 01] 2024
(For recruitment in Grade-III of Tripura Judicial Service)

Online applications are invited from the eligible candidates who have not
completed 35 years of age (in case of General candidates) and 38 years of age (in
case of Scheduled Tribes and Scheduled Castes candidates) as on the last date
fixed for the receipt of online applications for filling up of 14 (fourteen) vacancies
in Grade-III of Tripura Judicial Service in accordance with the provisions of the
Tripura Judicial Service Rules, 2003 (as amended from time to time) in the scale of
pay of Rs.77840-136520/- (Revised) plus other allowances as admissible under
the Rules in force.

Out of 14 (fourteen) posts, 03 (three) posts are for un-reserved
category, 07 (seven) posts are reserved for Scheduled Tribes category & 04
(four) posts are reserved for Scheduled Castes category. Number of posts
advertised is likely to be increased or decreased.

There shall be 02(tvvo) post reserved for the PWD (locomotor) horizontally,
having prescribed percentage of such disability as defined in Section 2(r) of the
Rights of Persons with Disabilities Act, 2016, as per the provision of the Tripura
Judicial Service (10"‘ Amendment) Rules, 2022.

If no suitable candidate is found from the reserved categories as aforesaid,
the posts will be filled up by the candidates other than those of the Scheduled
Tribes and Scheduled Castes as per Rules.

If candidate against the vacancy reserved for persons with locomotor
disability is not available, the same would be filled up by a candidate not suffering
from such disability and belonging to the category for which such post is available.

ST/SC candidates of other States should apply as general candidate along
with application fees prescribed for general candidate.
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The application fee for UR category applicant is Rs.1000/-(Rupees one
thousand) only and that of reserved category (ST/SC/PWD) applicant is Rs.500/-
(Rupees five hundred) only. Fees once deposited will not be refunded or adjusted
for any other recruitment in future. Candidates are to deposit fees by using Credit
Card (Visa/Master/Rupay), Net Banking, Debit Card(Visa/Master/Rupay), Wallets &
Cash Cards & UPI only. No other mode of payment will be accepted. Bank charges
may apply.

A candidate must be a citizen of India as defined in Articles 5 & 6 of the
Constitution of India and must be a holder of Degree in Law from a recognized
University established by Law in India.

The candidates shall have to appear in a Preliminary Written Examination
(Screening test) of objective questions of 100 marks which will cover General
Knowledge, Aptitude, English, Constitution of India, Code of Civil Procedure, Code
of Criminal Procedure, Transfer of Property Act, Indian Contract Act, Indian Penal
Code, Indian Evidence Act, Law of Torts & local laws of Tripura. General category
candidates who obtain 60% or more marks and the candidates of reserved
categories who obtain 50% or more marks in the Preliminary Examination shall be
eligible for appearing in the Final Written Examination.

Successful candidates in the Final Written Examination shall be called for
Interview/Viva Voce. General category candidates who obtain 60% or more marks
and candidates of reserved categories who obtain 50% or more marks in the Final
Written Examination shall be eligible for Viva voce.

Candidates shall have to appear in the Preliminary Written Examination,
Final Written Examination and Viva Voce at their own expenses as and when called
for. Mere selection would not per se entitle a candidate to claim
appointment.

IMPORTANT NOTES
I
) Oniine Application:

a) Candidates have to submit application through Oniine Application Portal only.
The High Court will not entertain any hard copy application. Before submission
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of online application, the candidates are to read the instructions carefully in the
‘How to Apply’ segment of the Oniine Application Portal.

Oniine Application Portal will be available on the High Court website
(https://thc.nic.in) from 09.08.2024 to 28.08.2024 (Upto 04.00 P.M.).
To apply the candidates have to click on the ‘Recruitment,[0nline
Application)’ tab in the Home page of the High Court's website.

Candidates should avoid submitting multiple applications. However, due to any
unavoidable circumstances, if any candidate submits multiple applications then
he/she must ensure that the application with latest Registration Number is
complete in all respect.

in case of multiple applications, the application with the latest Registration
Number shall only be entertained by the High Court and fee paid against one
Registration Number shall not be adjusted against any other Registration
Number.

Candidates who score pass marks or more in the Preliminary Written
Examination will be asked for scrutiny of original marks-sheets/
certificates/documents. If the candidate fulfils the criteria of his/her
candidature then he/she eligible for Final Written Examination.

The candidates already in Govemment Sen/ices shall apply either through
proper channel or attach ‘No-Objection Certificate’ from his/her employer.

1 . . ,_ _. _ Y, _ , i ..._..__ ...._,. _

\ Submission of online application in From 09.08.2024 I
I the final form

l 28-08.2024 (Upto 4.00 P.M.)

lbate of Preliminary Writtenlwill be notified later on.
,EXamination,”_ wan H__: M __~ rug ____
l .l Date of downloading of Admit Card I Will be notified later 0 .I17 --4
‘Centre, time & duration of thel Will be mentioned in the Admit
' Examination l Card.

Digitally signed by VISHWAJEET PANDEY
Date: 2024.08.08 14:16:22 +05'30'

(Vlshwajeet Pandey)
 @
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HIGH COURT OF TRIPURA
AGARTALA

ggggaus or ‘[_HE_[=_INAL WRITTEN EXAMINATIQN FOR THE POSTS IN
§RADE-III OF TRIPURA JUDICIAL SERVICE.

SYLLABUS

WRITTEN EQMINA! IQE
i) EN§l.l§H -100 marks:

(a) Essay Writing
(b) Preci Writing
(c) Grammar etc.

ii) aggggiiu -goo magksr
(a) Translation of an English Passage into Bengali- 25 marks
(b) Translation of a Bengali Passage into Eng|ish- 25 marks
(c) Essay writing 30 marks
(d) Report writing to newspaper on social/specific problem to publish

it to draw the attention of the authority— 20 marks.

ill)  d§_;
(a) Objective Type
(b) Aptitude Test

iv) My PAPEB-I -100 marks:

(a) Constitution of India
(b) Code of Civil Procedure
(c) Transfer of Property Act
(d) Indian Contract Act

V) LAW PAPER-II -100 marks:

(a) Indian Penal Code
(b) Criminal Procedure Code
(c) Indian Evidence Act
(d) Law of Torts

INTERVIEW

Interview, Viva-Voce - 100 marks.
Minimum qualifying marks in Viva voce: As per Tripura Judicial
Service Rules, 2003 (as amended upto date).

Digitally signed by VISHWAJEET PANDEY
Date: 2024.08.08 14:16:41 +05'30'

(Vishwajeet Pandey)
R.es1i&r_at.G.P@_ral
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_ Iligli C0_l_lJjl Of,Delhi,_E_€w Delhi
Examination (Judicial) Branch

r 6/l i'.iEC/F.C-6/()HC/2024- Date . ; August. 2024

l"-roin:
‘\ '.t '

lhe RL35Il\‘1,“i‘l L,it‘l)L‘l.'=l ’
lligli C-Liuil ill‘ l)c|iii,
\lt'\\ Delhi

(\

' All the l‘1"incipzil l)i:~.l|'lCl &' Sc-.s.~.i~iis' .IlJdL:_l‘»';i., l)L‘ll\l

I Tlic Principal l')isi."icl & Flessiiiiis .lu<igc~~cuiii-Spcuinl .liidiz_c (PC Act).
(‘l3l.R\‘>l1\¢1'A\’Ciiuc('oiiri (Tnmpl:-\, Neu Delhi

but L'ii'cui:1iinn cl /\(.lVCl1lSl_‘il’lCl"il ~.\‘iv.(ii.-‘Zii24 timed ll? 08.2024 for filling up of
\i'tiCEll"lClC.\ iii (ii'adc~lil olliripuru liidicizil Sen ice bx direct rcciiiilincnt

‘.>ir.=Matlmn.

l uni dircclcd to lifii'\\‘zii"d lncrevi lili £1 cop)‘ oi /\(l\"6l'1lSCTi'iCllI rcccivetl froni the
lligli Coiir‘. oi ’l'i*ipui'a. ."‘\{_1_ui'ial:i llor lilling up cl‘ \‘Tl-J"e1l‘lCltS iii Grade-lll of Tripura
.|udicial Sczwicc wiih ii i'cc,iii-si that iiic ;.;1:n¢- Iiiiii} he displayt-ti at some COllSplCl1'iU*;
place in _\i'iiir olliizc fol‘ informnlinn of all cniiceirictl Ti is li.irtl1ci' requested that :1
Cfipv oi .'\d"vcni.<.cinciii ma) iris" hr iniiiiirdcci to iiic: .\.cr.rctai'_\ uliiit: respective liar
Association oi _\'i7ili' Conn liir giviiig ii \-\'l(IC pubiicv; circululioii. ll may please be
noted that the lasl date for siihmissinn of online i1ppllC£i[l(lII is 28.08.2024 ilpto
04:00 PM.

ion ~. §llill‘.iLlll\q

LT»). lie‘,-;sii‘:=.r iiixziiris - .liidiciu._i
for llcgistrzii" General

iinci" As ;il\c~\"c

OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQS) DELHI

/Gaz./2024 Dated, Delhi the

Copy forwarded along with its enclosure for information and necessary
Action to:- I

xflliebfficcr In-charge, Website Committee, English/Hih{,Tis Hazari Court, Delhi
with the request to upload the same on the website.

2. The Administrative Officer (Judl.)/Branch in-charge, R&I Branch, Tis Hazari Courts,
Delhi, with the request to display the same on the Notice Board and conspicuous part of
lhc court complex.

3. The llon_v. Secretary, Delhi Bar Association, Tis azari Court, Delhi for wide
publicity /circulation.

4. l.AYl€RS Section for uploading on LAYERS. 5
/l Ii iiue YUM.

(Mukesh ar Gupta)
Officer-in—charg udicial Branch, HQs)

For Principal Dist ct Sessions Judges (HQs)
De hi
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v \c\ Q;~\ High Court or Delhi, New mun
' Examination. (Judicial) Branch

No. F.6/l/JEC/EC-6/OHC/2024- 5061 Date ,ZZAugust, 2024
1"?" ' ~..I‘;-;.,--~ -3'11’-,_.:‘

" .-.t ~'i _- ~_/,- _ ~_v , -. = "1 .
‘M -i ’ .*.;__A;

From. _ m_;1a .
The Registrar General. I,/-',‘g’ " '~€ if;
High Court of Delhi, 2/ 7 fr ;l_».y‘f-_ ti, ii;
New Delhi. “E3; ~- “ A ‘ r ;j

, . 4
*.'- - ITo: \ s< /’

;.~ .1/I
H. :11. All the Principal District & Sessions Judges, Delhi ’"'*"-"'”'

2. The Principal District & Sessions Judge-cum-Special Judge (PC Act),
CBI, Rouse Avenue Court Complex, New Delhi.

Sub: Circulation of Advertisement No.01/2024 dated 08.08.2024 for filling up of
vacancies in Grade-[II of Tripura Judicial Service by direct recruitment.

Sir/Madam,

I am directed to forward herewith a copy oi‘/\clvertisemcnt received from the
High Court of Tripura, Agartala for filling up of vacancies in Grade-Ill of Tripura
Judicial Service with a request that the same may be displayed at some conspicuous
place in your office for information of all concerned. It is further requested that a
copy of Advertisement may also be forwarded to the Secretary of the respective Bar
Association of your Court for giving it wide publicity/circulation. lt may please be
noted that the last date for submission of online application is 28.08.2024 upto
04:00 PM.

Yours fa)itlifully, yew

All)/‘ifld; 17*
Dy. Registrar (Fxarns - Judicial)

for Registrar General
Encl: As above

are [vii" 3*‘)

/Rf, 9 O’

.23/'1 -1”
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